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THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
ClIARANJIT CHAN ANA): (a) and 
(b). Allegations regarding misuse of 
funds for publicity, participation in 
exhibition etc. made by the All India 
Coir Board Staff Union have been 
looked into and action on the prelimi-
nary findings has hl'cn Hlltiated. 

(c) No, Slr. 
.-'ormatlon of Central Cadre of Trans-

lators !lIindi Officers 
2196. SHIH T. S. NEG!: Will the 

Minister of HOME Al"F AIRS be 
pleased to state: 

(a) whether it is a fact that for 
eligibility to aPpear 1Il the Hindi 
Assistant Examination conducted by 
the UPSC in 1958, the minimum educa-
tiolla} qualification was B.A. with 
Hindi as one of the subjects; 

(b) whether Govprnmpnt ure form-
!fig a Central Cadre of Translators, 
Hindi 01licers and HindI Assistants / 
Junior and Senior Hindi Translators of 
the various Ministries who are hkely 
to be inductpd in the Centra} Cadre; 

(c) whether it is proposed to pres-
cribe a higher qualification for induc-
tion in the Central Cadre if so, the 
reasons therefor; and 

(d) whether Government propose to 
take appropriate steps to safeguard the 
interests of those Hindi Assistantsl 
J:Iindi Translators, who are only 
graduates? 

THE MlNlSTER OF STATE IN THE 
llINlSTRY OF HOME AFFAIRS 
(SHat YOGENDRA MAKWANA): 
Ca) No, Sir. No such eXamination was 
conducted by the UniOn pUblic ServiCe 
Cotnm1ssion in 1958. In 1959 a special 
examination was conducted by the 
U.P.S.C. for the D~tal Clerks, 
in which DepartmentiJ. candidates 
with one year or more service could 
lte _lected tqr- ~tJaeDt to the post 
.91 ,Hindi. ~staDta. The minimum 
qualificatioD tor the Departmental 
oandidates to appear in the eXami-
a&tion was preseribed 8.1 B.A. with 
Jl1Ddi as a ~eet. 

(b) The matter is under considera-
t ion of the Government. 

( C) Draft rules for the Central Cadre 
whiCh include the question of quali-
fications also are still under considera-
tion, and in view of this the question 
does not arise. 

, ,i) At the time of initial fonnatio" 
of the proposed service, the cases of 
.ill the ofTicers/employees working 
.. gainst the posts likely to be inclUded 
HI t h{: Sen-ice will be considered. 

SUPP!y of Essential FOOd Articles to 
Central Police Personnel 

:':1!l7. SHIH T. R. SHAMA."fNA; 
Will t}l(' MinIster of HOME AFFAIRS 
lJp pLeased to state: 

(a) whether it has Come to the 
1:('\1("(.' of Government that the Gov-
.. ! nments of Tamil Nadu and West 
Bengal are giving essential food arti-
cles at concessional rates to the PolicE' 
Department Personnel; and 

( b) whether the Central GO\'l rn-
!11cnt arc conSidering the proposal or 
.dving similar facilities to the Central 
Police Personnel? 

THE MINISTER OF STATE IN THH 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a) Yes, Sir. 

(b) No, Sir. The Central Police 
Personnel are already allowed Gov-
ernment contribution towards their 
ration eXPenses on a different pattel"J\. 

Flow of F'OI'eipl MODe,. 

2198. SHRr R. L. BHATIA: 
SHRI ATAL BIHARI V Aj-

PAYEE: 
SHRI TARIQ ANWAR: 

Will the Minister of HOYll 
AFFAliRS be pleaaed to state: 

(a) whether Government's atte-;t~ 
has been drawn to the news i,t.em 
captioned ',J"amaat getting fUnd:l from 
West Asia; Sheikh' appearing·.in the 
Tribune dated the 2nd. ~. 
1980; 




